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f[PRocsssmNs AND DEMONSTRATIONS
B8Y ORGANISATIONS IN DErmrr anp NeEw
Derm

1488, Smrr NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
AFFAIRS be pleased to state:

(a) the number of processions
taken out and demonstrations held in
Delhi and New Delhi by different
organisations during the last four
months; and

(b) whether these processions and
demonstrations passed off peacefully?}
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f[Tre MINISTER or HOME
AFFAIRS (SuHrt GoviNp BALLABH
Pant): (a) and (b). 81 Processions
and 219 demonstrations were held
from 1st May 1957 to 31st August
1957. Of these, all except seve1 were
peaceful.]
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t[CycLe THEFTS I DELmI

1489. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
AFPAIRS be pleased to state:

(a) the number of cases of cycle-
theft which were detected in Delhi
during the last two months; and

(b) the action which is being taken
in connection with these cases?]
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THE MINISTRY or HOME AFFAIRS
(Sarr B. N, DaTar): (a) 19.

(b) All the 19 cases have
sent up for trial.]
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+[PERSONS CHALLANED FOR RIDING MORE
THAN ONE PERSON ON CYCLE

1490. Sar1 NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
ArraIrs be pleased to state:

(a) how many persons were chal-
laned in Delhi during the last three
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months for using a cycle for carrying
more than one person; and

(b) what action is being taken in
those cases?]
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THE MINISTRY oF HOME AFFAIRS
(SHrI B. N. DaTtar): (a) 1965.

(b) Of the 1965 cases 203 have re-
sulted in conviction, 26 cases have
been dropped and cases against 1736
persons are pending in courts.]
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+[CasES OF PICK-POCKETING IN DELHI

1491. Ser1 NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
AFFAIRS be pleased to state:

(a) the number of cases of pick-
pocketing which were detected in
Delhi during the last two months;

(b) the number of the pick-pockets
involved in these cases who were (i)
women, and (ii) children; and
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(c) what action is being taken

against them?]
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+[Tue MINISTER or STATE 1N
THE MINISTRY or HOME AFFAIRS
(Surr B. N. Darar): (a) 89.

(b) Woman 1; Children 3;

(c) Out of 89 cases, 31 are pend-
ing in courts, 33 are pending investi-
gation, 23 have been filed as untrac-
ed, one has resulted in conviction
and in one case, the accused has been
acquitted.]
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